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Title: Introduction of the Regional Centre for Biotechnology Bill, 2011,

THE MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER OF EARTH SCIENCES (SHRI VILASRAO DESHMUKH): I
beg to move for leave to introduce a Bill to provide for the establishment of an institution of national importance to be
known as the Regional Centre for Biotechnology for training and education as a category II institution under the auspices of
the United Nations Educational, Scientific and Cultural Organization, to undertake research in the field of biotechnology and
to provide for matters connected therewith or incidental thereto.

MADAM SPEAKER: The question is:

"That leave be granted to introduce a Bill to provide for the establishment of an institution of national
importance to be known as the Regional Centre for Biotechnology for training and education as a category II
institution under the auspices of the United Nations Educational, Scientific and Cultural Organization, to
undertake research in the field of biotechnology and to provide for matters connected therewith or incidental
thereto."

The motion was adopted.

SHRI VILASRAO DESHMUKH: I introduce the Bill.

MADAM SPEAKER: Now, Calling Attention — Shri Arjun Ram Meghwal.
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MADAM SPEAKER: Nothing will go on record.
(Interruptions) €/
MADAM SPEAKER: I called him many times to read out the statement.
...(Interruptions)
MADAM SPEAKER: No. Please sit down now.
...(Interruptions)
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MADAM SPEAKER: The Minister's statement has been laid.

...(Interruptions)
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MADAM SPEAKER: This has happened in front of you.
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MADAM SPEAKER: I asked him repeatedly to read out the statement.

...(Interruptions)
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MADAM SPEAKER: I have gone ahead.
...(Interruptions)
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MADAM SPEAKER: As a special case, I will allow the hon. Minister to read out again. ciféser amu clier orifer goIRr 2Ry,
...(Interruptions)
MADAM SPEAKER: After that, we will take up Calling Attention.

Yes, hon. Minister may read it out again.



